NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX. NEW DELHI
DAILY CAUSE LIST DATED 03.08.2022 (WEDNESDAY)

COURT-1V

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member

10:30 AM

(Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical)

For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Anil Kohli, Abhishek Anand R.K. Mishra
(Ins) No. 389 of R.P. for DunarFoods Ltd. (R-DOE),
2018 Vs. Sandeep Bisht -(R-
Directorate of Enforcement & Anr. NSE)
For Admission (After Notice)
2. Comp. App. (AT) | Bank of Baroda Nalini Lodha Sumesh Dhawan-R1
(Ins) No. 1188 of | Vs. Swarnendu
2019 Vijay Kumar Iyer & Anr. Chatterjee

For Hearing

(Ins) No. 1052 of
2020

Vs.
Arena Superstructures Pvt. Ltd. & Anr.

With

3. Comp. App. (AT) | Subhlaxmi Compusis Pvt. Ltd. Pankaj Jain Abhijeet Sinha-R1,
(Ins) No. 1475 of | Vs. R4
2019 IDFC First Bank Ltd. & Ors.
With
4. Comp. App. (AT) | Devamata Commercials Pvt. Ltd. Ashok Kr. Jain Santosh Kumar
(Ins) No. 1476 of | Vs.
2019 & 1.A. No. Sunrise TSR Factory & Ors.
2909 of 2021
With
5. Comp. App (AT) | Devamata Commercials Pvt. Ltd. Ashok Kumar Jain Abhijeet Sinha
(Ins) No. 33 of Vs.
2020 Sunrise TSR Factory & Ors.
6. Comp. App. (AT) | Karix Mobile Pvt. Ltd. Igbal Tahir Harsh Kaushik
(Ins) No. 856 of Vs. Sachin Akhoury
2020 Hungama Digital Media Entertainment
Pvt. Ltd.
7. Comp. App. (AT) | Ashmeet Singh Bhatia Rakesh Kumar Aditya Dewan-R1

Nikhil Jain-R2
Rajnish Sinha
Shreya Kholi




8. Comp. App. (AT) | Ashmeet Singh Bhatia Rakesh Kumar Aditya Dewan-R1
(Ins) No. 1057 of | Vs. Nikhil Jain-R2
2020 Piyush IT Solutions Pvt. Ltd. & Anr. Rajnish Sinha
Shreya Kholi
9. Comp. App. (AT) | Suraksha Asset Reconstruction Ltd. Chitranshul A. Sinha | Shadab S Jan
(Ins) No. 482 of Vs. Prerana Wagh-R1
2021 Abhay Narayan Manudhane, Bharat Sood-
Resolution Professional of Housing Intervenor
Development and Infrastructure Ltd. &
Anr.
With
10. | Comp. App. (AT) | Majestic Consumer Welfare Association | P.S.Sudheer Shadab S Jan
(Ins) No. 660 of Vs. Deepayan Mandal Prerana Wagh
2021 Bank of India & Ors. Nishit Dhruva
A K. Mishra
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-
Registrar
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